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Affairs of the Central Council of Research
in Unani Medicine

2543. SHRI SOHAN LAL DHUSIYA:
Will the Minister of HEALTH AND FA-

MILY WELFARE be pleased to state:

{a) the names of officers and staff of
the Central Council for Research in
Unani Medicine in Delhi and Outside
Delhi, who were found involved in smug-
gling activities since the inception of this
Councll and

(b) the details of action -taken agamst
each of them so far?

THE MINISTER OF STATE OF THE
MINISTRY OF HEALTH AND FAMI-
LY, WELFARE (SHRI
. ALAM): (a) As per the intimation re-
ceived from the Customs "authorities by
_the Union Government, gold biscuits were
recovered and seized from Hakim M. A.
Razzack, Director, CCRUM at .the Indira

Gandhi International Airport, New Delhi

on 10-12-1987.

(b) Hzkim M, A. Razzack has been
placed under suspension with effect from
12-1-1988. .

Files missing in the Minisiry of Health
and Family Welfare

2544, SHRI SOHAN LAL DHUSIYA:

Will the Minister of HEALTH AND FA-

MILY WEILFARE be - pleased.to state:

(a) the file number of files which have
b2en found missing
D.G. H.S. and C.G.H.S_ and the sub-
jects to which they related during the
vear 1986, 1987, 1988 and 1989 ‘(as on
30th June, 1989) .
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(b) the number of files traced out, if
any; and

(c) the action being taken to recover
the remaining missing files?

' THE MINISTER OF STATE OF THE

MINISTRY OF HEALTH AND FAMI-
LY - WELFARE (SHRI RAFIQUE
ALAM): (a) to (c) Informations is be-
ing collected and will be placed on the
Table of the House.

" Duties of Staff of CGHS

2545.7 SHRI SOHAN LAL DHUSIYA:
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state:

*(a) what are the details of duties of -

Pharmaceists and Dispen-

sary Clerks as per Chapter-III (Duties of

Staff) of Section-I of CGHS Compendium
1982; -

~(b) whether it 'is a >fact that in various
Dispensaries/Units of Indian System ot

"Medicine & Homoeopathy only one Phar-

macist 'is being completed to perform the

duties of all the said three posts; and
(¢) if so, the reasons therefor; and in

what manner Government propose to

give justice to such over-burdened phar-
‘macists of C.G.H.S.?

. THE MINISTER OF-STATE OF THE

- MINISTRY OF HEALTH ‘AND FAMI-

pendix CLI, Annexure vNo_

“Medicine

LYz WELFARE (SHRI RAFIQUE
ALAM): (a) A statzment showing the '
duties of Store-Keepers, Pharmacists and
Dispensary Clerks is enclosed [See Ap-
153].
o

(b) ang (c) As per the staffifg norm,
only one Pharmacist hasbeen posted in
Indian System of Medicine and Homoeo-
pathy Units, However, g proposal to
augment the staff in Indian System of
ard Homocopathy, Units s
under considaration,



